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•166. [The Questioner (Shrimati 
Basanti Sarma, was absent. For ans 
wer  vide col.................infra.] 

Text Books for IX Standard in West Bengal 

*167. SHRI JAGDISH PRASAD 
MATHUR: Will the Minister of HUMAN 
RESOURCE DEVELOP. MENT be pleased 
to state: 

(a) whether Government's attention has 
been drawn to the newsitem which appeared in 
the "Telegraph" (Cal.) of February 8, 1993 
under the caption "Commercial bias in West 
Bengal textbook" referring to "Hindustan Ki 
Tareekh" prescribed for class DC by West 
Bengal Board of Secondary Education for 
Urdu medium schools in the State which 
contains derogatory remarks against Guru 
Tegh Bahadur; and 

(b) If so, what is Government's reaction 
thereto? 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN 
SINGH): (aft and (b) A statement is laid on 
the table of the Sabha. 

Statement 

Text Books for IX Standard in West Bengal 

As per information jreceived from the 
Government Of Weft Bengal, the book entitled 
'Hindustan Ki Tarrekh' referred to in the news) 
item appearing in the newspaper "The 
Telegraph' dated 8.2.93, has not been approved 
by the West Bengal Boajrd of Secondary 
Education as a textbook. Both the NCERT and 
the Natfioinal Steering Committee set up by 
the Ministry of Human Resource Development 
to review the school textbooks from the 
standpoint of national integration have opined 
that the book presents an inaccurate and 
distorted version of many aspects of medieval 
history. 

The National Steering Committee has, in its 
meeting held on 30-31-1.93 recommended, 
inter alia that textbooks which are not 
authorised should not be allowed to be used in 
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.the schools,, including, those run by private 
bodies or religious or cultural organisations. 
The Committee's report containing its 
recommendations was placed before the 
Conference of State Education Ministers and 
Educationists, 

 held in New Delhi on 1.2.1993. As' per the 
decision taken hi the Conference, views of 
theState/UT Governments on the report have 
been invited for evolving a plan of action both 
for the Central Government and the State |UT 
Governments to protect "the secular arid 
national character of school textbooks and 
other educational material. 

 

. "As per  the decision     taken  in    the 
"-Conference, views of    the    State/U'i' 

Governments on the report have been 
invited for evolving a plan of    action 
both for the Cenffial Government and 

; the State/UT Governments..." 

 

 

MR. CHAIRMAN:   Question Hour is over. 

.   WRITTEN  ANSWERS TO QUESTIONS 

Al location of Iron and Steel to 

Gujarat 

* 163. SHRI RAJUBHAI A. PARMAR: 
Will the Minister of STEEL be pleased to 
state the steps taken or proposed to be taken to 
streamline the system of allocation of iron and 
steel to Gujarat? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): After deregulation of pricing 
and distribu-tion of iron and steel w.ef. 16th 
Jan- uary; 1992, the requirements of only five 
sectors; namely; Defence; Railways, Exporters 
of Engineering Goods, 

 Small Scale Sector and North Eastern * Region  
are   being  met  on     priority. 

_ The Development Commissioner for Iron and 
Steel (DCI&S) makes allocation of pig Iron to 
the five, designated priority sectors. He also 
allocates steel to exporters of engineering 
goods, small scale sector find the North-
Eastern region. The requirements of the States 
including Gujarat are duly taken into account 
by the DCI&S in making allocations of pig 
iron and steel. Requirements of other 
consumers are met by Main Produ-cei-s in 
accordance with their distribution  guidelines. 


